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CENTRAL ADMINISTRATIVE TRIBUNAL, FRINCIFAL BENCH
OA No.2513/2001

New Delhi, this the 3rd October, 2002

Hon'ble Shri Justiice V.S. Aggarwal, Chaixjuciii
Hon'ble Shri M.F. Singh, Member (A)

Central Sekj.retaiiat Ofxicittx uansuagt;
Service Asstt. Direotux Assooiatiou
through its Freardent
Shri S.N.Shukla.

■ Rooiu Noo202Cg Niriiiciii DnctVciii
New Delhi
G.F. Dhaundiyal
SD—STS, Sarojini i^tigaxx
1.T _
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Kaiiwax" Siiigh
Assisitant Dixeubux'
Ministry of Environment & Forest
Faryavaran Bhavan, New Delhi • • Ret>vuimt:nL,a

(Shri V.S.R. Krishna, Advocate)
V tJ i' 23 U o

Uniuii ux India, unx'uUgh

Department of Official Lauguagw
Luk Nci3"ak Biiavan
Khan Market, New DHx-ni-'
Secxetax-y
Depax"tiiittiit of Expenditurt;
I'iiniSLixy c

y. . South Block, New Delhi .. Respondents

(Shri Adish C.Aggarwala, AdVuCa-te - not px-eStint;

ORDER(ux al)
M.F.Singh, Mtiiiibt;!" ( A )

Hy the present OA, applicants tiO cncxx-xtsngtJ tne

order dated 17.0.2001 whereby the pLmi-its ux ntatiitiuanl>

Director (Officlal Languages) [(AD)(0L) , for short] had

been bifurcated into two grades viz. AD Gr•I

(Rs•7500~12000) and AD Gr.II (Rs.6500—10500) with a

prayer to. direct the respondents to consider granting of

"] „ _ x* rt— r7 cr n n tonno j— j-i— 1 ' 1— _ -1 J. l_ - x* a.
yS-y Soiixt; ux rva . (ouu —xx.uuu l.u unt; aiJjjl xutin L.a wlun exxtnjo

X? 1 1 nx? __ixT_ -11 j_i_i 1 xjijxx uiii X . X . ou wx un axx uunatniutinuxai uentixxLia.



2. Brief facts giving rise to the present OA, as st^f^-

by the applicants working as ABs, are that thej iia-v

given the pay scale of Rs.6500-10500 fcta per

recomiuendations of Vth Central Pay Commission (CPC). As

per the statutory Recruitment Rules {BRs), me

qualification for the post of AD is post-graduate degree

with 5 years experience in terminological or translarrun

work. According to the applicants, ABs of Central Kmur

Training Institute (CHTI) and Translation Officers (TOs)

of Central Translation Bureau (CTB) who were in the pay

scale of Rs.2000-3200 have now been granted upgraded pay

scale of Rs.7500-12000 (Rs.2500-4000). However,

respondents instead of giving the applicants the paj

scale of Rs.7500-12000 (Rs.2500-4000} have brought down

their pay scale to Rs.6500-10500 (Rs.2000-3500) without

any justification or reason and overlooking the fact that

the applicants are better qualified and experienced and

were earlier in the higher pay scale and that dubitja uf

applicable are more onerous in nature than bhab Oi. bhe

comparable posts. Though the Vth CPC has recommended

bifurcation of ABs as aforesaid (vide impugned order),

■  the |>o5t5 of similar nature like that of AB in vjrlTI anu

that of TO in CTB which were earlier in the pay scale of

R3.2000-3&00 have now been accorded the upgraded pay

scale of Rs.2500-4000 across the board without any

bifurcation or change of duties. Recruitineiib exyeiience

for these j/osts is iowtsi* tiicin bhciij kj± Uiiifc: putsuii htij-Li

the applicants. That apart j juOibL. ux uht: ttyyiiLianua have

put in more than 8 years service in the grade of AD and

have become eligible to uht; jjutaij ux DtipuLi^^' DixtiL^xiux vDi^/

but with the issue of the impugned order dated 17.8.2001,

applicants have to be proiuoted first to the level of AD-1

and then to the post of DD. \^itii inLiruuULiLiiuii ux



AaHlirtiu Cciieej.- Frugieaaiuii (AGP) Schemti , u-pplicants would

have been eligible for the pay scale of DB (Es■3000—4500)

L...4- ill 1__ 1 » ■ !_ ■) I I 1UU Li Liilti i-iLjiT O L:^ fi t: jR fci W X X J. UfcS XXJillu.SCi LrU Liilfc: pcty

T1-. n c r\r\ a r\ r\ r\n n n _ -X. i _
UUU WliXLlii Wcls their legcil dut: , AggxltiVtid by

xiilte, Lihfcjy hs,ve fixed tht; X* t; !=i t: i 11 OA.

3. Reayundeiita in theix leylj have contested the

j-.-juL1 uii and nave stated that the Vth CPC in para

1O.I2I of its report have inter alia made the following

1 ecomjiieiiuablona in respect of the pay scales of ABs in

nesignatiun Nu. of uosts Fay scale

Ra.7500-12000 By redistribubiun

AB 80

oj. existing 145
_ J- _ _ ^ ATI

pLJatiJa Ui i^xy

Ra.6500-10500 Mude of Recruitment
50% by direct re—
ci'Uibiiient cc 50% by
promotion

V .

rpX. ^ ^ ! » •me aiui-eaaiu lecommenua b 1 ons, notified on 30.9.1SS7,

were subject to fulfilment of specific conditions which

j-iibei- alia relate to change in Recruitment Rules (RRs),
xeatrUutUiing O f ■" -cadiOa, redlaabxluUblbin of posts into

nxgher grades etc. Thus, it became necessary for the
i-ixnj.stries/Bepartments concerned not only to accept these
preconditions but also to implement them before the
scales are applied to those posts. It is implicit in the
recommendations of the Vth CFC that sue3h Buales

necessarily have to take prospective effect and the
concerned posts will be governed by the normal
xeyxaetjjiieiit scales until then. The issue relating to

ylantJiuent of all■F a T 1 J- 1biie posbs of AB in GSOLS in the revi
/1 s e u

Bcala of Re. 7500-12000 -was coneiderad by the GcvarMent



uf India; uuweVtir, lb Waa Jiot fuUiid iSaalble bO do SO.
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DirSbitoi 111 touale of

with fci vitiw tu uylift the Cctdrt: by Upgrading 20 posts of

Drv J 4-1 J- _ 4? T _ X „ J
U  bU bllfcS iJUob UX ilUXlll

Ti _ 1 o rv n n -i c zr n n j oc j j? atv j j_
rva I X £j uu \J ~ ± u u uu ciiiu uu yuabS ux ±\Lf bu t

/ n _ n c r\ r\ t n r\ r\ n \ mi _ x? tm j i i j j
V rta . i uuu — ±^uuuj. iiit; anaj-t: u± L-a.reb; buj." iiaa uaan uygrauSu

•Ft: .-.IT. Pc! — ■.— 1/I0an -loirm± i um iba . ± ijuuu a u uuu bu rva . a t ouu~ 1 o o\ju .
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A  A T% 1 — ^Tjm T* 7 rn ^ „ ^rrrr* i _ "b j i i i'is iiiJ Xil brn 1 X clilU IVJo Xil O 1 J3 licLVti UeSll PeCOlJlJUeiluSCl biiS

pay Suaxtd of Rs»7500~12000 by Vth CPG due to the fact

thbiia. b fc: nindl Px'cidhyctjjaka (HPa) lii GHTI jjOasess

vOat gx fciduate blualif icatiuii J whu wex-e earlier in the pay

abialtj -p 11} — nnrxn _ t t j nux ivasXU'iu XiDuuj wtJX't cixxuwtju pay aufcix e of

ixa • xjvjuu~ Ju0u II iiie posb of AD which la a profiiotional post
V-

aua- HF Waa eaa llaa In the pay acale of Rs. was

placed In the pay scale of Rs.2500-4000 due to higher

scale recoffiinended for feeder post. Siirdlarly, the TOs ira

CTB who were in the pay scale of Rs,2000-3200 were

recommended higher pay scale of Rs.2500-4000 due to

a tsna u 1 bjuan b muaa 1 a icatioiis of feeder posts w"hose

scales are upgraded. With the change in mode of

recruitment to the post of AD Gr.II, i.e. 50% by direct

recruitment and 50% by promotion and in terms of CoPT

guidelines contained in OM dated 25.5.1338, it has become

nwiaaasary to Undertake revision of RRs. Pending revision

of RRs with reference to pay scales as approved by the

Government, the existing rules for the lower pay scale
may not be operated. Respondent No.l taken steps to

amtiiiu bhe RRs. Similarly, the scale to be allowed under

AGP Scheme after restructuring of the GSOLS would be

Rs.7500-12000 as against Rs.3000-4500 (pre-revised) being
given bO aDa after 12 years regular service.
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5. It 15 furtlieF sts-tsu in ths reply tiiat Respondent

No. 1 has requested Union Public Service Comjuission (UPSG)

to decide the niode of recruitinent as a one—tinie measure

for the newly upgraded posts of JD and AD Gr.I• UPSG

have intijnated the mode of recruitment. Action to fi^ ̂

V

up" Liiie iiewxj" oi'eated pusts aa pei" adviue of UPSG was in

progress I but has been held up on receipt of the stay

order granted by the Tribunal. After restructuring of

the GSOLS cadre vide impugned order, dated 17.8.2001,

direct recruit ADs will be eligible for the next higher

giadt: o i rtD Gr. I vis. Rs. 7500 —12000 and not

n— -tAnnn iconn t
rvS » ± u u\J u ~ jl u ̂  uO B i11 View ux uiila yOal LlOIi, the OA be

•  j
ulejiixaaeu »

6. . Wt;'have heard the learned counsel for the parties and

peiUSed the PGeOxda

I  . Bui iijs biie cuUx'ae uj. the ax gujueiits, the liiciin grounds

taken by the learned counsel for the applicants are that

prior to implementation of the recommendations of Vth

GPG, the applicants were in the pay scale of Rs.2000-3500

as compared to ADs in GKTI and TOs of GTB who were

drawing lower scale of Rs.2000-3200 and that

qualifications, duties and responsibilities and

experience required for induction to the post of AD in

the applicants' case are higher than that of their

counterparts and therefore there is no reason to reduce

the pay of applicants i.e. Rs.6500-10500 while granting

higher pay scale of Rs.7500-12000 to their counterparts.

The bifurcation of cadre will lead to an awkward

axbuaoxuji that there can be no further promotion from the

grade of AD Gr,I to post of BD since all the incumbents



ill "tilfci jjOabo ± AD~1 WlXi Utf fclta £3 Ullll ii^ LllfcJ Ullcii'gfc; U1 biifcSJ-i

posts from a prospective date only and therefore they

have to count their seniority from day one and for the

next 5 years no promotion can take place since no ±

r.T-. 11 fciligiblt; as yOi" lultio
w x±±

8, On the other hand, resyondt^ntti L:ouii£it:l have denitid

the aforesaid grounds b Ke has cujiL-euued uhau i-ij-zts v-ir ■ I±

will their promotion to AD Gr.I in the scale of

Rs s 7 5 0 0 ~ 12 0 0 0 and thereafter, theix" yrumu uiun w~ilx utj

made in the scale of Rs»10000~15200 ci-xtitix* oujuy 1 uiuji ux

x'ec^uired eligibility service • He has xurtiier tjbautfd onaij

Respondent No«1 would take necessary action u.u xixx. up

I  f j f> T-v T-v • j-t /~i T • ...T — ^ j- T_ T\ — n m _

the posts Ox DD in uouxjo ±11 ljuhoUI uauxun wxbii uuri diiu.

T mr' r% .. . •
ui"OV-/ •

•..

S. After considering the rrval contentions of uotii

parties, we find that the applicants are claiining parity

of pay scale with their counterparts working as ADs in

mrnn T 3 mz-v _ z rimn - -i_ — i J Z —«^n i i clliU lua Xli V-'lJD Wllu WtSX-fci efcLXiXtSX- WUXMbXllg Xil bUtJ yay

___ T _ „ X? n _ orvnn ooaa -i i i j j j. i
auaxtJ uj. r\,H . £iuuu —oiuu tiiiu iia,ve iiuw utJtJii graiititiu uIik

4  1 T _ _ A— n c r\r\ 1 n a a a rm i i
V1 ibfcsu ouciit; ux ivts • (uuu —x£iuuu» licxve

J  3 L 3 1_ 3 ... 3 J.._ J J- 3 V U 0,1 J- T7 T~l 4--
giciHL.eu iixgiit;!' ytiiy iactixt: uuk uu uiit; i ao u. biiau nrts xn

rUTru T 4 J_1 /? 3 . 3— 1_4...1
1X wjiu axti xii uiit: xtrtiutsx' gxaut; puHtseaa lixgiitix"

recruitment qualification i.e. post-graduate degree.

Thefefore, they have now been allowed the upgraded pay

.— .-.^1. — ^ ̂  A— OAAA OETAA — J\ V ̂  ̂ ̂  A— 1A/IA OAAA
acaxts UX n,a B .6UUU~ouuu v yxe —xu v xSuu ; xxum RS . 1 u4u —2bvJu

which they were drawing earlier. The post of AB which is

a promotional post for HP was earlier in the pay scale of

A _ OAAA O C A A T 1 i 3 • „ . i -i ry
naoouuvj ouuu iicxa iiuw uutiii yxctuuu. xji uil© auaxu Ox

A _ OCTAA /? A A A f 4 3 \ J,. _ 1 i ^ i T
ixaB£;UUU 'tUUu i^yxfej xuvxauu; uuu bu hlgiiSx* SCal©

recommended for feeder post. Similarly, TOs in GTB who

TA -i-ViLS AC. T- -P n— nAAA_OOAA j 3
ZUU O^jUU WUX't; XUUUlliJJitJllUtJU
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higher pay scale of Ra.2500-4000 (pre-revised) due to

higher recruitment qualifications of feeder posts whose

scales are upgraded.

10. As per the RRs, the post of AD in GS0L3 is to be

filled 50% by promotion and 50% by direct recruitment.

The lowest posts in CSOLS is JT which is filled by direct

recruitment. The minimum educational qualification for

appointment to the post of Junior Hindi Translator in

GSOLS is Bachelor's degree with Hindi and English as main

subjects ; (which includes the term compulsory and

electivfif; Junior Translator with 5 years regular

serviceman the grade are eligible for promotion to the

■  post i^^ST and STs with 3 years regular service in turn
.A,/,.;,are eiriilbie for promotion to the post of AD. On the

:v:5:/?&ther hand, the minimum qualification to the post of HP

y?" {feeder post) in CHTI is post-graduation and the minimum
qualification to the post of TA (feeder post) in GTB is

Master's Degree in Hindi. Tliua, it is evident that tnt;

minimum qualification for the lowest feeder post o± tfT in

GSOLS is less than that of feeder posts of HP and TA in

GHTI and GTB respectively. That apart, qualification for

direct recruitment of AD in GSOLS and TO in GTB are also

not similar . as the TOs possess MA second class whereas

ADs in GSOLS possess only a Master's degree without any

requirement ,.of second class. Qualification regarding

experience for TO in GTB is atleast 3 years experience of

translation from Hindi to English and vice-versa out of

which at least one year experience of supervisory and

review whereas the ADs in GSOLS should have 5 years

experience of terminological work in Hindi and or

translation work from English to Hindi or vice-versa



preferably oi teuiinicaj. anu4-al an,-^ sr.ientific litex-atuxe ur

years KXptJiitinut; u

journal ISiu Xn nXm-il >

f  teaching/x tjatiaxch, wixxins Oj.
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11, It is thus abundantly clear that the posts of xn

CKTI and TOs of CTB have been granted higher pa.y aoaxe

of higher educational qualification. I'lOxeovei,

other aspects like restrucuUi-e ox

ueoaUtJt; u

3.1/0 V3PXOU

j,, 4-.! - ~ FtrCi i 31 ±" ibut 1 Oil u icadre, duties and ittSpunalblllties,

change in RRs etc. which are to be taken into

deciding the pay

pOauSj nncnigt

consideration bef c
n _ _ i? _

ui ct

T  J -- V. -

particular post. The Vth CFC, an. expert Doay, nave gone

into all these factors and recommended higher pay scale

these posts .a.¥fd "^hey have bifurcated tiit: puSu ux nnunest: yuabaji

grades, i.e. 65 posts in AB Gr.I and oU posus
, J OA T-,.-.

iribO bwu gra

in AD Gr..,II and renuiumtsiidtjd the yay aoalt; uf

.75OO-1%0OO for AB Gr.I and Rs.6500-10500 for AB Gr.II.

,S WkIj- Sfcjttlfcid In thti iiiaubex* x'tilablng bxj

Socxxt; . In this connection we may refer to the judgement

of the Hon'ble Suprejne Cuux t in the uaae of UOI & Anr.

V W Vi a-.-'a-.-. & Ai-.I-r . V .iiarinaran & anr . (1397) 3 SGC 568, the x eleVcrnb pax-u

eXtx'acted beloW for the jjUxyuae

1  X __4.4aujUnlcaulOn ux x.ne jjxeaenx. ntiae .

"Quite often the Administxat ive Txibunals ax-e
interfering with pay scales without proper reasons
and without being conscious of the fact that
fixation of pay is not their function. It is the
function of the Government which normally acts on
the recommendations of a Pay Commission. Change of
pay scale of a category has a cascading effect.
Several other categories similarly situated, as well
as those situated above and below, put forward their
1 _ i_ 1 1 _j? i_ _T _ m 1 rj.. —, 1 1

nlaxjiia un xne; utxtsxa ux Buun uiicingt: . int; xPruUnnr

should realise that interfering with the prescribed
pay scales is a serious matter. The Pay Commission,
which goes into the problem at great depth and
happens to have, a full picture before it, is the

proper authority to decide upon this issue. Unless\  fJ- "-"Jr
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13. In view of what has been discussed above and having
regard to the judgemtJiii. uj.

--P PV-.a aT-.i=ihe aytiX uuui
/  , _ X. \
V uuur L) j

find no mtjj-it 111 the present OA and the ^ame

accordingly dismissed. Interim order passed o

stands vacated. No costs.

ni Q 90,01
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(M.f! Singh)
Membe r(A)
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